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[The Deputy Chairman in the
Chair]

... {Interruptions) ...

THE DEPUTY CHAIRMAN: Order, order
please.

SHRI SURESH KALMADI
rshtra): NTR also should resign.

(Mabha-

SHRIMATI RENUKA CHOWDHURY
(Andhra Pradesh); Why he shO-ild resign? ...
(Interruptions)... Let Mr, Rajiv Gandhi resign
first.

SHRI DIPEN GHOSH; If it is true what
Mr. P. N. Sukul has said, then, Mr. Rajiv
Gandhi should emulate him.

SHRI P. N. SUKUL: NTR should follow
suit.

THE DEPUTY CHAIRMAN: Mr. Rajesh
Pilot.

MOTION FORELECTION TO THE
NATIONAL WELFARE BOARD FOR
SEAFARERS

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT): Madam, I move the
following Motion: —

"That in pursuance of clause (i) of rule
4 of the National Welfare Board for
Seafarers Rules, 1963, as amended, made
under sub-section (2) of section 218 of
the Merchant Shipping Act, 1958 (44 of
1958), this House do proceed to elect, in
such manner as the Chairman may-
direct, one Member from among the
Members of the House, to be a Member
of the National Welfare. Board for
Seafarers."

The question was put aid the motion was
adopted.
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MOTION FOR ELECTION TO THE
SREE CHITRA TIRUNAL INSTITUTE
FOR MEDICAL SCIENCES AND
TECHNOLOGY, TRIVANDRUM

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI M. M. JACOB): Madam,
on behalf of Shri E. R. Narayanan, I move the
following Motion; —

"That in pursuance of clause (i) of
section 5 read with sub-section (4) of
section 6 of the Sree Chitra Tirunal
Institute for Medical Sciences and
Technology, Trivandrum, Act, 1980, this
House do proceed to elect, jn such manner
a; the Chairman may direct, one Member
from among the Members of the House to
be a Member of Sree Chi-tre Tirunal
Institute  for Medical Scences and
Technology, Trivandrum in 'the vacancy
caused by the retirement of Shri K. Mohan-
an from the Membership of the Rajya
Sabha on 1st July, 1988."

The question was put and the motion was
adopted.

CALLING ATTENTION TO A MO.
TION OF URGENT PUBLIC
IMPORTANCE

Rise in the prces of essential commodities
THE DEPUTY CHAIRMAN: Now,
calling attention.

SHRI V. GOPALSAMY (Tamil Nadu):
Madam, I am on a point of order.*

THE DEPUTY CHAIRMAN: Not
allowed. Not permitted. It is not going on
record.

SHRI V. GOPALSAMY:
THE DEPUTY CHAIRMAN: He has not

been permitted. It is not going on record. No,
no.

*Not recorded.
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SHRI V. GOPALSAMY: Madam
Deputy  Chairman

... (Interruptions) ....

THE DEPUTY CHAIRMAN: It is not going
on record. Please sit down. .... (Interruptions)....
Shri Chitta Basu.

SHRI CHITTA BASU (West Bengal):
Madam Deputy Chairman, with your kind
permission, I rise to call the attention of the
Minister of Food and Civil Supplies to the rise
in prices of essential commodities and the step
taken by the Government in the matter.

THE MINISTER OF STATE OF TK'H
MINISTRY OF FOOD AND CIVIL SUPPLIES
(SHRI SUKH RAM): Madam Deputy
Chairman...

... (Interruptions) ....

ETo TAATHT 0BG (TTLHEM)
ITANTTf WETRAT, WA WO ¥ OF
g & urra wrew faar ar fa
sifat % FaeT wao & arg amg fe=
¥ ot fasdo ) Afww oS &1 FFTA
fadt & ®#f 2 1 7@ woE wEw A
Tz ¥ W weamr fGEr s
WA A & 1 o waa &
wTY g WEW 2 fR 2 gwI F e
fa=t ore wasr, aFr ¥ fea smd ;7
wT AT # a4 g oar  far S

THE DEPUTY CHAIRMAN: You see, the
copies are available in Hindi also and those who
want to have the Hindi version, they can have it.

SHRI SUKH RAM:
Government shares  the
Hon'ble Members of the
the rising trend in the prices of Es
sential Commodities though during
the current year so far the general
price rise has been lower than that

Madam, the
concern of
House about

of last few years. Th, price rise has
also to be viewed in the context of
the 1987 drought of exceptional se

verity.
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The latest wholesale price DATA are
available lor the week ending 23rd July,
1988. So far in the current financial year i.e.
past 17 weeks * ending 23rd July, 1988, the
wholesale, price index has moved up by 3.4
per cent while during the same 17 weeks
last year it had moved up by 6.5 per cent. In
fact, this is the lowest increase in the last 5
years. The annual rate of inflation has come
down to 7.5 per cent in the week end 23rd
July, 1988 from 10.6 per cent in the
terminal week of 1987-88.

Hon'ble Members will appreciate that the
country witnessed one of the worst droughts
of the century last year. Usually, the impact
of drought on prices and availability of
essential commodities is felt in the year of
drought and the year following' it. On
account of timely measures taken to manage
demand and supply there has been a
substantially lower price rise in 1987-88 as
compared to the rise in prices in earlier
drought years. In 1987-88, the Wholesale
Price Index moved up by 10.6 per cent
while in 1979-80 the increase in Wholesale
Price Index was to the extent of 21.4 per
cent. Moreover, the availability of essential
commodities, particularly that of foodgrains
was ensured all over the country including
the worst drought affected States of
Rajasthan and Gujarat. Even these days the
availability of essential commodities is by
and large satisfactory.

Broadly speaking, the various measures
taken by the Central  and State
Governments relate to (i) increase in
production and availability (ii)' expansion

and improvement of the  public
distribution system (iii) stringent
enforcement and  (iv) intensified

monitoring at various levels. Since August
1987, 7572 new Fair Price Shops have
been opened taking the total to 3.47
lakhs. 231 mobile vans have been added
during the same period. The lifting of
key essential commodities, like foodgrains,
imported edible oils and kerosene has
been
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higher. As a consequence of intensi-

fied implementation of the relevant provisions
Of the Essential Commodities Act. since
August, 1987, 78423 raids have been
conducted and goods valued at more than Rs.
35 crores have been seized.

We are passing through the lean period of
May-October during which there is a
tendency for the prices of various essential
commodities, particularly to that °f kharif
crops, to move up even in normal years. The
commodities which come under pressure
include foodgrains, pulses, vegetabes and
fruits. Fortunately, as Hon'ble Members ar,
aware, we have had widespread rains so far
all over the country! This has improved the
prospects for the Kharif crops very sub-
stantially; It is expected that as a consequence
of increase in production Of various Kharif
crops the prices of essentiaf commodities will
come down and the supply situation will
improve in the coming weeks.

Government is keeping a continuous watch
on, the prices and availability of essential
commodities in association with the State
Governments and Union Territory
Administrations. It will not hesitate to take
more measures as and when the situation de-
mands.

SHRI CHITTA BASU: Madam, the
statement, to begin with, does not reflect the
real situation regarding the prices and the non-
availability of essential commodities in
certain segments. Madam, I think you will
agree with me that we are facing today an
abnormal and also alarming price Never had
there been any occasion when there had been
such a kind of steep rise of prices of essential
commodities. It has surpassed all the past
records. In this situation, the ooorer and the
poorest sections of the society and hit th?
hardest while the richer sections of the
society, particularly the traders, the capitalists
and the landlords, are reaping the benefits of
the situation.

SHRI JAGESH DESAI (Maharashtra):
They are happy?
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SHRI CHITTA BASU: Yes. Madani, even
today, the statement has underestimated the
rate of inflation. I have got one press clipping
dated 2S 7-1988 in which it has been stated
that Delhi, Calcutta, Nagpur, Bangalore and
many other cities have registered double digit
inflation for the twelve-month period ending
May 1988 while in Bombay the inflation was
marginally lower than the all-India average of
9.7 per cent. Even today we have seen that the
Government has declared an increase in the
dearness allowance of Central Government
employees. And in the announcement of the
increase In the dearness allowance, a very im-
portant figure has also come out. The
consumer price index for industrial workers
for June rose by eleven par cent and stood at a
record point of 782. This pushed up the
average index for the twelve months ending
June 1988 to 752.75, 23.8 per cent above 608.
The statement made now is contradictory with
the statement given by the Central
Government  announcing the  dearness
allowance increase. This statement has given
figures which are marked much lower than
what has been admitted by the Government of
India. There has been some increase on other
items also. I have a list here from which you
will find the range of essential commodities
which are now showing abnormal rise in
prices. I am giving you only a small list. The
prices of pulses went up by 35 per .ent. Edible
oil went up by 24 per cent, foodgrains by 16
per cent, rice by 13 per cent, wheat by 15 per
cent, jawar by 32 per cent and bajra by 10 per
cent, during thig brief period. And the effect
of this price rise is devastating, as you can
well imagine. In the course of his statement
the honourable Minister mentioned about
supply side which has been announced by the
Government. It appears that the Government
now relies oa the supply side economy. And
even on that count I will come to prove that
this Government has failed and has failed
denlorablv and miserably. I give you some
examples and I
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[Shri Chitta Basu]

begin with West Bengal from where I come.
In regard t, foodgrains West Bengal has ,
deficit of about 22 lakh MTs of foodgrains.
Government has not fully compensated for
this deficit right from the beginning. The
normal quota for supply of wheat and ric, to the
State is 1.25 lakh tonnes of rice and 1.25
lakh  tonnes of wheat. This had been
the earlier allotment. I do not know what the
honourable Minister will say, for this year for
the first three-four months the allotment of
1.25 lakh tonnes has been drastically reduced
to 80,000 tonnes, less than the previous allot-
ment; [ do not know why. I also heard him
say only a couple of days back that West
Bengal could not lift the consignment.  This
is untrue; this is false. Th, allotment of even
80,000 tonnes was only on paper; it was only
a paper allotment. There is no physical
delivery; physical delivery is not ensured.
Even for the month of August I am informed
by the Government that so far delivery
instructions have been given only for 40,000
tonnes instead of 80,000 tonnes, and they are
waiting t, give delivery instructions for  th,
next week if 1som, 40,000 tonnes of rice
is import- I ed from Thailand. 1 shall come
to jthat position later. Therefore, my
I complaint is that even in the supply side

economy the Government could not perform
its responsibility. It could not ensure
physical  delivery of the allotment.  This is

the situation not only in regard to rice and
wheat alone. Take the case of levy sugar. In
1986 West Bengal's requirement was 4.80
lakh tonnes. And what was the allotment?
Three lakh six thousand tonnes.  An\d what
was the actual supply, physical delivery? What
is the physical deliver-;? It was cmlv 2.95.000
tonnes. This also is in relation to 1986 and
that is the case also in relation to 1987 and up
till now. So far as the question of levy cement
U concerned the sunoly was 1,49 lakh tonnes

while  the actual delivery was  only
43,000 tonnes or something like that. Now,
I come

[RAJYA SABHA] to a matter of Urgent 312

Public Importance
to the other things also.

So far as coal is concerned, the requirement
of the State of West Bengal iy one lakh
tonnes, the allotment has been only 80,000
tonnes and the actual physical delivery is just
60,000 tonnes only. Then I refer to the case of
kerosene oil. The requirement of the State is
80,000 tonnes, the allotment is 50 to 52
thousand tonnes and the physical delivery is
much less than that.

SHRI JAGESH DESAI: My information is
that the West Bengal Government has not
lifted it.

SHRI CHITTA BASU; Madam, he is
interrupting me and [ want to answer him. Hig
case 1is, the Minister's case 1is, that the
Government of West Bengal could ,,not lift
the allotted quantities. I contest this point on
the basis of the information given to me by the
State Government of West Bengal, yes, the
allotment was on paper only. The allotment
was on paper. Due to the nonavailability of
rakes, due to the malfunctioning of the
railways and other modes of transport, actual
delivery, physical deliverv, was much less
than what wag allotted. Therefore, it is an
allotment on paper. Where is the physical
delivery? We are not interested in having an
allotment on paper. We are more interested,
the hungry stomaches are more interested, in
having some morsels of food. That is the
position.

Madam, from these figures it will be clear
that the allotment is only on paper and that
the delivery is not in tune with the paper
allotment. Now. this Government, which
relies on the supply-side economics, has itself
increased the prices. For your knowledge and
information, I would like to tell that during
thp period 1981—86—1 will came to 1987
later on—thp pr'ce of rice has been raised six
times, th« orice of wheat eight time':, the
orice of sugar seven times and the orine o*
kerosene oil ten times. Now. you can
understand who is resnons'nlp for the rise in
prices of  essential commodities.  Who
is
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responsible? They are responsible and it is
proved by these facts and figures.

Madam, the Government has assured in this
statement that with better harvests which they
expect the prices of the essential commodities,
particularly foodgrains, will be coming down.
But the question of procurement comes in
now. You will be surprised t, know that the
procurement of wheat for th, current year has
bee, less than the target. I will give you (nly
two or three figures. The target for the year
was one crore tonnes and the procurement has
been only 65.10 lakh tonnes and this is much
lower than th, procurement made last year.
Last year, it was 78.70 lakh tonnes. Therefore,
the procurement also is less. There is a
shortfall of 35 lakh tonnes. Therefore, prices of
foodgrains also will be going up in the open
market due to the non-availability of food,
stocks to be supplied to the ration; shops. Then
th, buffer stocks have declined. As far as my
information goes—I have got no access to
official information—it has reached a low
level. You kindly see the management at the
supply side. When the procurement has
declined, when the buffer stock has got
depleted, the Government has exported rice to
foreign countries. Sir, it has not only exported
rice to foreign countries but it has also sold
away'at reduced prices, rice and wheat to
private traders to satisfy them. Is it the way? Is
it ensuring cheaper prices for the hungry men
of our country? (Interruptions)

Madam, the agricultural production has
declined in the last year to 138 million tonnes.
Now the target has been fixed for the year at
165 million tomes. There is many , slip bet-
ween the cup and the lip *nd, therefore, there
are doubts that it may not be possible to reach
the target Of 165 million tonnes. (Time bell
rings). Madam,, thse are certain illustrative
facts with regard to the failure nf the
Government regading the supply.
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There are other sides also of the price rise.
(Time bell rings). I will take another five
minutes.

Now, according to the Centre of
(Monitoring India Economy, there are three
broad factors for the rise in prices:: One, fall
in the production of certain agricultural
commodities; two, deficit in the Central
budget; and three, rising Go"ernment
expenditure. Madam,, I shall not take much
time because it is not a Budget diseussion, but
it is necessary £0 mention something about it.
In this connection, I would °nly read out a
portion of the C&AG Report very recently
placed before the Parliament, on July 29 last.
I read from that Report:

"The revenue deficit has zoomed from
Rs. 293 crores in 1981-82 to Rs. 7579
crores in 1986-87. The projected deficit is
Rs. 8496 crores for 1987-88 and Rs. 9842
crores for 1988-89."

"From the beginning of the Sixth Plan till
1986-87, non-developmental expenditure
has been growing at 19 2 per cent per
annum against 17.4 per cent expenditure for
development."

"As such, the scope for rigorous pruning
of wasteful expenditure, both
developmental and non-developmental,
especially the latter, should be explored."

Then,, it goes on to say:

"It noted that while revenue receipts
have grown at an average of 17.2 per cent
since 1980-81, expenditure has grown at an
average rate of 18.3 pe, cent over the same
period."

The reports also adds:

"The long-term fiscal policy could not
achieve a better alignment between receipt
of expenditure."

Madam, this very report also substantiates the
charge which we have been
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[Shri Chitta Basu] making all along that it
is the fiscal and economic policy of the
Government of India which leads to th, fur-
ther rise of prices. This is the most shocking
explanation of the price rise. But,
unfortunately, Madam, *L have my Kerala
friends around me . (Time bell rings)..

THE DEPUTY CHAIRMAN: Please
conclude. {Interruptions).

SHRI CHITTA BASU: Therefore, the price
rjse is due t° the fiscal and economic policies—
wrong, anti-people and disastrous economic
and fiscal policies—pursued by the
Government. They conveniently forget about it.
If they have adopted a policy of inflationary
economy, then it may have its impact On. the
essential commodities and other things.
Madam, I would only mention about the
administered prices. You know that there has
been a hike in the administered prices of * levy
sugar, coal,, steel, diesel and pet-. rol and this
hike amounted to Rs. 1600 crores. The increase
in railway fares, freight charges, nostal rates,
telephone charges, etc. was of the order of Rs.
1171 crores. Over and above these things there
has been an imposition of indirect taxes to the
tune of Rs. 1265 crores. (Time  bell
rings).

Madam, I will make one point more and
then. I will finish. It is about the increasing
incidence of indirect taxes. Between 1950-51
and " 1987-88, the tax revenue has gone up 90
times includ- ing centre, State, and the Union
Territories. The tax increase is '90 times. The
indirect taxes have gone  up by 132 times.
Madam, you will shudder to think that while
the direct taxes have been increased only by
24 times. You hav, followed a fiscal
policy which increases the indirect taxes by
about 132 times. Your fiscal
policy allows an increase in di rect
taxes by only 24 times. As a result, the
share of the indirect taxes has risen from 63.2
per cent in 1950- . 51 to 87.1 per centln 1987-
88. These are the fiscal policies and these
are the. economic policies which have led to
the abnormal and unprecedented
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rise in prices. Therefore, my question would be
whether the Govern" ment would increase the
allotment to the States. I would particularly
mention West Bengal, Kerala and Tamil Nadu.

SHRI JAGESH DESAI;, Why not
Mabharashtra?

SHRI CHITTA BASU: I would also include
Mabharashtra in the list in honour of my friend.
He should not only increase the allotment of
foodgrains an” other essential commodities,
but the physical delivery should also be
ensured. I again repeat that the physical
delivery should be ensured. The Ministry of
the Union Government should announce the
policy of statutory fixation of prices of
essential commodities all over the country and
ensure the sup-ply of those essential
commodities through the Public Distribution
System. Madam, I want to emphasise that that
is the only way. The statutory fixation of prices
and the delivery of, essential commodities
through the Public Distribution System would
help us in our4 fight against price rise even if
you don't change the fiscal and economic
policy. I won't ask the Minister to clVtng, the
fiscal and economic policies at the moment. I
would ask the Minister whether he would
assure the House about the fixing of statutory
prices of essential commodities and make them
available through the Public Distribution
System.

SHRI V. GOPALSAMY: Madani Deputv
chairman, when Mr. S. B. Chavan assumed
office as Minister of Finance, these were his
first words...

THE DEPUTY CHAIRMAN: I will request
the hon. Members to be very brief because
there is a very long list of Members who want
to speak and the Minister has to reply at 115
P.M. The Members should fry to he brief. It is
no use my ringing the bell.

SHRI V GOPALSAMY: Whenever you
ring the bell, I will immediately obey your
orders, Madam.
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THE DEPUTY CHAIRMAN; Let me see
what you do now.

SHRI V. GOPALSAMY; Mr. Chavan has
admitted that the first vital issue and the
challenging task facing him is the control of
prices.

Madam, I do not want to repeat the statistics
given by m, esteemed friend, Mr. Chitta Basu
which have established—and also refuted the
statement given by th, hon. Minister-that the
Government has failed in th:; sphere of
controlling prices. It is incapable of controlling
the soaring prices, particularly the sharp rise in
the prices of essential commodities and
groceries. The common man is struggling to
make both the ends meet. The concer, is
mainly from the housewives of the middle-
class. Madam, I can quote what the reaction is
in your State of Maharashtra. It is the worry
a"d the concern of the women from the middle-
class. They say that basic commodities have
become unaffordable and securing two square
meals is becoming difficult even for the
middle-class. Madam, nowadays, the
paediatricians say that children grow up
throughout the country with calcium deficiency
because the housewives could n°t afford to
purchase milk. The pric, of milk hss gone up so
high that they cannot think of getting milk.
Madam, there is enough evidence that 20 per
cent of inflation i? already present in the ,
country, and it is increasing. The middle-class
kitchen shelf threatens to bear an empty look.
The basic items which a common man
consumes have become at least 20 per cent
dearer during the last one year. Madam, I could
quote from a survey made by the 'Economic
Times' which appeared on 13th July this year.
As per this report, on *"*h July, 1988, they have
made a survey. I do not want to quote all the
details but only those which are very important
for this discussion. I would like to quote what
the report said: The price - of rice, the variation
in the price of rice over the previous year has
in-
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creased. Of course, there is a decrease by 3 per
cent °ver the previous month, i.e. over the
month oi June. But, according to the study that
is made, over the previous year, there is an
increase by 21.7 per cent. In the case of wheat
the increase is of 10.3 per cent. In the case of
jowar, of course, there is ngy increase and the
status quo is maintained. The increase in the
price over the previous year is: Gram—66.7
per cent; Bajra—15 per cent; Masoor — 16.3
per cent; Ginger—15.4 per cent; yarn—33.7
per cent; jute — 22.9 per cent; gur—17.7 per
cent; sugar — 18.6 per cent. Madam, when
sugar and cement have registered an all-time
record production, it ig very strange and also
alarming that tbe prices of sugar and cement
are in-creasnig. That shows how the mono-
polies control the industry. The cane-grower is
not getting the benefit, the consumer is also
worse-affected and he suffers the increased
prices. But the middlemen, the traders and the
monopolies are geting the benefit and they are
controlling the industry. Therefore, Madam,
the price? of essential commodities are
increasing uncontro™ablv Of course, fruit, and
vegetable prices moved up by 5.1 per cent
during the year, less than half of the increase
when it is compared to last year. The prices of
fruits and vegetables have come down but the
prices of milk and other commodities and the
groceries has gone high. Madam, what
happened to the stocks? The foodstocks have
got depleted. That shows mismanagement,
poor handling of the economic affairs by this
Government. Targets were announced, but we
are not able to reach the targets. So. the seed;
of economic crisis are being planted. It is a
warning. If you look at the whole problem. the
reason for the failure to achieve the targets, it is
simple. This country after four decades of
Inde-nendence we are not able to give power to
any sector, industries of all categories,
agricultural sector, farm sector. We are not able
to give electricity and power. That is the
main
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[Shri V. Gopalsamy] reason, Madam. After
1917 Revolution, Lenin said this and mark
these words: Give me electricity and 1 will
show you prosperity. Thig government has not
planned, Of course we had our Five Year Plans
but in this sphere of providing electricity and
power this Government has miserably failed
(Time bell rings). When you look at China of
course they have got their oww indigenous
methods and gobar gas and so many other
experiments with which they have solved this
problem of power. But here this Government
which is in saddle, they are not concerned about
this power of electricity, they are concerned
about the power of remaining in office and
retaining the seat of power. That is the main
problem. Therefore, Madam, as you have
already instructed that as soon as you ring the
Bill, I should obey your orders, today, Madam,
I concede your orders.

THE DEPUTY CHAIRMAN. Today only?

SHRI V. GOPALSAMY; Then only I can
get some concession tomorrow or day after.
Therefore, once again j urge this Government
to take steps to have enough food stocks and
also t control the sugar monopolists so that the
middle class is saved and protected from the
crisis.

THE DEPUTY CHATRMAN: Thank you,
Mr. Gopalsamy. Now, Mr. Gurudas Das Gupta.
I hope he will be equally disciplined.

SHRI GURUDAS DAS GUPTA (West
Bengal): Madam Chairperson, price movement
is the heart-beat of the economy as a whole.
Therefore, a disussion °n price movement is
bound to be a disussion on the economic
policies pursued by the Government. Therefore,
in the beginning only I say that this
Government that rules the country, has brought
about unprecedented liabilities both domestic
and foreign and these unprecedented liabilities
'are bound  to
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have their impact on the price level. This is ,
Government which is indulging in reckless
borrowing ,nd, at the same time, senselesa
import and the whole process pushes ,p the
price spiral. This is a Government which incites
inflation by its wn action and conducts through
administrative manipulation. Therefore, this
Govern- , ment can be accused of breeding in-
flation itself. This is a Government having a
wide open budget and this is a Government
which seeks to hide ' the budgetary gap by
window-dressing and this wide open budget-
brings about incitement to the price spiral of the
country. This is a Government of decreasing
economic viability and as a result of the actions
of the Government, the real wage of the worker
declines; at the same time, dividend of the
private corporate sector is pushed up. This ia ,
Government following a policy leading the
country to bankruptcy and insolvency, and the
effect of the bankruptcy and i- solvency is only
reflected in the double-digit inflation that the
country faces today. Therefore, to put an end ty
inflation and to control inflation, what is
necessary is radical recasting of the economic
policy of the Government that it is pursuing at
the moment. Madam, inflation rate, at the
moment, is 10.6 per cent; this is a double-digit
inflation, and according to economists and
economic thinking, double-digit inflation is a
run-away inflation, gallopping inflation, having
a tremendous impact on the living standards of
the common people. As a woman, Madam, you
can understand more than anybody else, where
the shoe pinches, because the woman has to
manage the household and do the household
budgeting. I shall not go into the statistics Be-
cause statistics are telling more than the
statement of the Minister. The statistics say that
wholesale price index hag reached 432.8 — all-
time high. It say*; that the real value of the
money has declined to all-time low — 13 paise;
somebody says it is H paise.
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The movement of price is reflected mainly in
the movement of the prices of foodstuffs, that
is the essential consumption ingredient of the
people. Madam, what i the rate of increase of
the wholesale prices? The rate of increase in
wholesale price at the moment is 8.9 in the first
quarter of the current year while the rate of in-
crease in the corresponding period of last year
was 5.49, which means, the efficiency of the
Government has reached the level where it hag
been able to push up the price spiral by 3.41,
and that is, Madam, the achievement for the
Government. I, therefore, request you to
consider it and recommend to the Government
whether they can award Bharat Ratna to the
people who are shaping the economic policy of
the Government. Madam, the impact of
increase in prices has bee, greatest in the food
sector; it is 19.1 per cent. This is the" horrible
feature of the economic policy that the
Government is pursuing. What arf the reasons
for it? The reason for it in the main, I should
say, is the lack of responsibility of the
Government. May [ point out that even the
prospect of a good crop, even a good harvest
that is in the offing because of God's gift, rain,
has not changed or altered the market because
market operation does not depend upon the
vagaries of nature, as the Minister says; it
depends on the sweetwill of the speculator. The
market belongs to the seller, not the buyer. The
Government has handed ever the economic
market to, what we call, speculators and
manipulators; it is not the market to operate
according to material forces' interaction. The
consumer price index only gives the extent of
the economy the people of our country are
losing. The consumer price' index ha- increased
in the current period by 10.4 per cent. In the
previous year, in the corresponding period, it
was 7.5. Who is to bear the brunt of the
runaway inflation generated by the disasterous
economic policy of the Government? You can-
not hold the price-line, but you can freeze the
wage. The inflation is gal-
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lopping but the Bureau of Public Enterprises
has issued a circular to all the departments
that there cannot be an increase, under any
circumstance, of the wage by more thasi 10
per cent. Therefore, this is the Government
which incites price rise; this is the
Government which freezes the wage; this is
the Government which gives greatest
dividend to private corporate sector. The
reason responsible for the present disaster of
the economy” or the crush of the economy, is
the reckless import. That is number one.
Then, it ig the senseless liability that the
Government is creating at the moment, the
boundless borrowing it is undertaking at the
moment and the wide open Budget that it has
framed. The gap in the Budget, in the last
Budget, has been Rs. 10,000 crores, much
more than what the Government claimed that
it would be.

Madam, what has bee, the effect of
reckless imports?  This  Government  is
importing wheat  from America when,
because of drugs, the price of American
wheat has gone up.  This Government is
importing wheat from America by paying ex-
traordinary shipping rates instead of imposing
ievy on the affluent peasantry of the country.
This Government is afraid of procurement.
This Government is not restoring to procu-
rement because of its political allegiance to
the landed gentry. But this Government is
ready to spend hard-earned foreign
exchange to import higher-priced Americaa
wheat. This Government is importing
fertilisers when there is a glut in the fertiliser
industry in the country. This Government
is importing capital goods from outside when
most of the leading industrial units belonging
to the public sector are working below their
normal capacity. Therefore, Madam, these
reckless imports lead to reckless foreign debt.
(Time bell rings.) Reckless foreign debt leads
to reckless price rise and reckless price rise
makes the living standard ~ of the
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people thoroughly reckless. The liabilities of
the Government, both domestic and foreign,
have definitely their impact on the price line, '
The liabilities have increased by three times
over a span of Ave years. The total liabilities
of the Government between 1981-82 and
1986-87 have increased by 179 pe, cent.
Imagine the increase in the liabilities. (Time
bell rings) The foreign liabilities of the
Government have increased by three times. At
the present moment, 64 per «ent of the gross
national product accounts for the liabilities hat
India ho'ds today. A time may come when
India will be producing for the repayment of
loans and servicing of debt instead of
producing food **'-clothing for the common
population of the country. (Interruptions)

THE DEPUTY CHAIRMAN: PWse
conclude now.

SHRI GURUDAS DAS GUPTA: This is
the basic cause of inflation. This is the
disaster that the Government has brought
about. Therefore, without ascertaining the
basic and fundamental causes and the reasons
for inflation, there cannot be a diseussion.
There can be a discussion on the extent of
price rise. But we will have to go into the
basic reasons for it.

THE DEPUTY CHAIRMAN; Please
conclude now.

SHRI GURUDAS DAS GUPTA: Coming
to th, end of my speech on the basic economic
poHcies, I would like the Government to tell
us whether it i; going to stop these reckless
imports. These reckless imports are leading to
inflation. I would like the Government to tell
us whether the Government is ready to put an
end to the wasteful uneconomic expend'ture. I
would like the Government to tell us whether
it is ready to check inflation and to get rid of
the speculators and manipulators. I would
like the Government to tell us whether it is
ready to build
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up , sufficient buffer stock of foodgrains
through procurement and levy, through
internal procurement, and not resort to
reckless imports of foodgrains from foreign
countries. I would like the Government to tell
ug whether it is going to build up an efficient
public d'stribution system throughout the
country. Without this, any talk of anti-
inflationary steps will be meaningless.
Without his, any effective steps to check
inflation will be thoroughly useless.
Therefore, it is time for the Government to
act. There should be no patch-up, no
shortsighted Or short-term measures. These
cannot control the runaway inflation which
has gripped the nation. Therefore, it is
necessary that the Government takes decisive
measures to control inflation and get ,id of the
speculators and monopoly traders in the
country. Thank you, Madam.

SHRIMATI RENUKA CHOWDHURY
(Andhra Pradesh): Madam, at the outset let
me associate myself with mv colleague who
has spoken very explicitly on the economic
factors for the price rise of essential
commodities. I do not want to go into b”ck
and white; I am not going into statistical
reports which are presented to the House. I
am not going t, refer to any thing other than
the sentiments of a housew'fe. I will only
speak from the simplistic approach of what an
average housewife in this nation is today
facing. She cannot understand what
Parliament in tlrs country is deciding. When
we are going with our husbands' pay packets
and are unable even to feed, clothe and house
our children, that is the crux of essential
commodities as I see it on beha” of the wives
and women of this country.

Madam, it is not enough for us t° talk about
implementing a public distribution system and
fair price shops. What is .necessary is for the
Government to have positive checks on the
misuse of these systems. This is where the
housewife is unable to fight back because of
there not being a
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very active consumer cell, because of lack
of consumer awareness, because of an
artificially created state of livelihood. By
that I mean media, the media that is being
used by the Government like the television,
iikke the radio which has the farthest reach
to educate women in the country. Those
very media people, for their economic
viability, have resorted to lending out time
to commercials. These commercials, in
turn, have pedled a soft drink to me, a
noodle to me and created an artificial
awareness of what is really required for any
family. I want to question the morality of
permitting this in a government in India
where we have said that television is a
means to educate the masses, that television
is an instrument to reach out to rural India.
Can you believe that my counterpart who is
sitting in a village is going to see an
advertisement OH the TV for a noodle or
any other carbohydrate product which is
pure carbohydrate and no protein, no other
ingredient which will contribute to my
nutritional limits and being aware of that
product, I would rather spend mj hard-
earned money on this than on nutrition that
is, required by me! We are creating a false
awarness, we are creating an illusionary
fact to the people of this country.

T would request you not to view this in
isolation.  Price rise of  essential
commodities cannot be viewed in isolation,
in alienation of facts that are there because
they are inter-dependent. Every other
Min'stry, every other Department is
concerned. Hence 1 would like to
emphasise that unless ' the Government
wakes up and adopts a coordinated
common policy that is T going to
encourage women to educate women that
we want and we have to have a proper
distribution system for basic and essential
commodities, women do not stand to
benefit. We cannot go to a shopkeeper who
tells us, you have to buy it at the price that
he asks for it, otherwise you can leave it.
You cannot give a licence
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to him to speak to me as a wife, to me as a
mother that I cannot feed my child and for lack
of nutrition in my body I cannot purchase
nutrition because the price has gone up, that I
cannot have proper distribution system which
brings food to me in peak conditions, that I
cannot afford the price when it does come to
that. The, it become; a Catch 22 situation, it
becomes a vicious circle and we go one step
backwards in "Health for AU by 2000 AD" as
predicted by the Health Ministry.

Without going into all this black and white which
is here, there is a vast range of grey between
facts and figures, there is a vast range which is
going to hurt us if we do not get down to this.
Consumer awareness only gives that education,
but consur mer awarness is not being taken up by
the Government. Why has the Government not
used the media to educate the masses that they
can go to this place and complain if they are not
getting things at the fair price shops? Why is it s
expensive to complain in this country? Why is it
difficult to get justice everywhere about our 1.00
p- M. rights? Why has it become impossible for
the common man to stand in the queue and ask
for what is rightfully his? .. (Time be'l rinas).. I
plead with you, Madam, you have been ringing
the bell to say that the time is over, and this is
significant of what is happening in the country.
We do not have enough time for any of our
essential commodities: we do not have enough
time to ask for what is' rightfully ours.

THE DEPUTY CHAIRMAN: To talk more
and do less?

SHRIMATI RENUKA CHOWDHURY:: That
is the Government policy, Madam—to print
more and give less. If they divert half the money
that thev spend on publishing matter in this
House, I am sure ray sisters in this country
would have more to eat. Thank you.
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SHRI ASHIS SEN (West Bengal):
Madam, thank you for calling my name,
though belatedly. We i, this House are very
much concerned and worried because of this
galloping rise in the prices of essential
commodities which essentially flows from
the Government's fiscal policies leading to
such a serious state of affairs.

Measures that th, Government have taken
have made the traders and big business much
more happy. That is why we call this
Government not a Government for the people
but for those who are money-makers. The
prices of essential commodities— food, cloth,
transport, edible oil, every item needed by a
normal family—are going up rapidly. The
consumer price index is nearing 700 points
though these index points are defective and
fraudulent, as we call them, because of the
instances which we have come across. There
is no Government effort to check this position.
On the other hand, we find that the
Government is increasing the prices of
commodities by an administered price policy.
Right from railways to coal, steel, petrol,
diesel. cement and sugar, every essential
commodity needed by the consumer, the
average citizen, the prices are being increased,
not by the interplay of forces of demand and
supply but by administrative fiats which have
given rise to such rapid increase in prices.
When Government goes on doing this, when
the public sector is ordered or directed to
increase the prices, naturally, the private
sector will b, very much happy—and they are
very much interested in it—and so it has got
an influence on the price level in the private
sector also. These, in turn, result in our
borrowings. Government wants to find money
to pay for its debts, domestic and foreign. On
foreign liabilities, interest and instalments
have to be paid. That is why the Government
wants to take recourse to mopping up money
for these repayments by increasing the prices.

And why is the Government doing this?
If it has been in the interests
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of the common man, the citizen, of this
country then they would have taken a
different fiscal policy. But we find that there
is a directive, an instruction, a guideline from
the World Bank from which the Government
has been borrowing every now and then. The
World bank has directed that the subsidy on
consumer goods like food, petrol, coal, power,
transport, etc., should be reduced. That means
more prices have to be paid by the people. Na-
turally it has got its consequential effects On
every item required and consumed by the
people of our country. Added to this is
another factor, the factor of export of rice.
When you cannot give food to people in
drought-affected areas, you export rice.

I am reminded of Kalahandi in Orissa
where food supplies cannot go. There is a
Green Revolution, reportedly, and there is
enough stock, but people do not get it. They
do not have the purchasing power. An added
factor is, articles like cotton yarn, tea, etc., are
also being exported. Consequently, the effect
on the home market is that the prices of these
commodities are increasing. When there is
need for production of more cheap cloth for
the people, we find that encouragement is
given and attention is being paid to production
of more and mor, synthetic goods and their
export, with the result that the mills which are
required to produce cheaper cloth, are not
producing it because they do not get sufficient
return for that. That iy why, there is shrinkage
in the home market. That is one of the basic
reasons because it is due to closure of
industries, sickness, due to lack of policy for
financing industries to keep them going. The
result is that there is more and more
unemployment. Less and less people are
having their earnings. Conseauently, the
market is shrinking. There is no demand for
goods. Normally it should have been that the
prices should have gone down as a result of
that, by the in-
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terplay of forces of demand and supply. O,
the other hand, the Government is taking
recourse to a position that even though the
prices could come down, by their
administrative fiats they are going to increase
the prices, and it has its effect on the private
sector?

Then, there is increase in the money supply
without any rhyme or any acceptable reason
because of the resort to deficit fii«ancing. At
the same time there is no equitable distribu-
tion. (Time bell rings) A couple of minutes,
Madam.

There is no equitable distribution of articles
needed. We found the other day when a
question came about supply of rice to Kerala,
Mr. Balanandan was raising it, and he gave
statistical figures to show how the supply of
rice to Kerala has been curtailed. We in W.est
Bengal are also finding that. Earlier speakers
have spoken that in the recorded minutes, oil,
rice, sugar, kerosene ar being supplied, but
there is a wide gap between the actual
allotment and the real supply, with the result
there is scarcity and dearth of these com-
modities. Consequently, the private traders are
getting benefit of that by increasing the prices
and selling the commodities in the so-called
black market.

We find from our personal experiences that
even the foodgrains that are supplied through
our area fair-price shops, whether rice or
wheat supplied from centre, though with the
same price, are of worse quality compared to
supplies in Delhi. They are not consumable.
The result is that the buyers are going to the
open market to buy these articles at a higher
price. Naturally, the prices are also going up.
This is also applicable to the question of
sugar, non-levy sugar and levy sugar. You
might be experiencing it yourself too.

Now, the question, therefore, arises
whether, in order to get out of this morass,
the Government is prepared
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to find out ways and means for in
creasing the purchasing power of the
masses of our people. How can it
be done? By an economic policy by
which the industries do not become
sick, the employment potential is not
affected, there is more purchasing
power. The purchasing power in the
urban and semi-urban areas and the
purchasing power in the rural areas
also is essentially needed because the
vast populace are in those areas, the
rural areas. How can that be done?
One way is, the Government must
take into account that for increasing
the purchasing power of the people,
land reforms must be taken as a task,
as a perspective. Otherwise, this con
tinuity of this cycle will go on over
and over again. We have to come over
here every time to discuss the mat
ter.

Then comes the question of supply of
essential commodities through the public
distribution system throughout the country.
Why is it not possible that such articles shall
be purchase-able from all the fair-price shops
and that one will not be availing them in the
outside market? = How much? A thousand

crores of rupees that will be needed for
fixed-price supply throughout the country, of
say, 14 essential commodities. That

will have a tremendous effect of reducing the
prices. The Government of my State is trying
to keep the supply going, with  the result the
market prices of essential goods have not
gone up so much. Is the Government
prepared to do this as also land reform, stop
blanket export of food and other essential
commodities and procurement in a more
effective manner all over the country? Is
the Government prepared to do  that?
This is the way by which we  may perhaps
help the prices to come down.

Thank you, Madam.

THE DEPUTY CHAIRMAN: Mr. A. G.
Kulkarni. I hope you will be very brief.
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SHRI A. G. KULKARNI (Maharashtra):
Oh, yes. I will ask questions only.

SHRI JAGESH DESAL Ali Calling
Attentions go for four hours. I do not know
how time for this important Calling Attention
hag been curtailed.

THE DEPUTY CHAIRMAN: If you want
to have more discussion on it, you can skip
your lunch hour. But that does not mean that
you can go on discussing it.

SHRI VITHALRAO MADHAVRAO
JADHAV (Maharashtra): We agree.

SHRI A. G. KULKARNI: I am not going to
take the time of the House by quoting various
indices because everybody knows these. I
know that the price rise is a complex phe-
nomenon. One side of it is supply side and
another is demand side. Demand is controlled
by financial and economic levers while the
supply side is controlled by the Ministry of
Supply. If you go through the Statement of the
Minister given here you will find that it is a
tight-rope walking. Price rise has become very
oppressive whether it is in Delhi or In Bombay
or anywhere. It is all the more oppressive in
rural areas where 80 per cent of the population
lives. Various figures have been given in this
regard. Here I am not concerned with the
whole-sale price index, which the Government
takes as a standard. I am more concerned with
the consumer price index. What I find here is
that the consumer price index has moved in a
very different manner from what this statement
indicates. The consumer price index— I am
quoting  particularly for the industrial
workers—in April 1987-88, when the Budget
was presented, was 691. It has now reached
752. That means there is a staggering double-
digit *Increase. The consumer price index is
oppressive, as my colleague. Mrs. Choudhury,
has also mentioned. It
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has become a problem for the Housewife to
live with dignity, particularly when the value
of the Rupee has come down to 13 naye paue.
Now she cannot purchase the materials
required to keep the house together and to
feed the children.

Another aspect of the price rise is the public
distribution system. Very recently a reply was
given on it pointing out various facets of the
public distribution, system. But here I may
point out that particularly in the rural areas, the
public distribution system is mostly corrupt.
Those who live in the rural areas or even in
Bombay, Pune, Delhi or anywhere for them
this system has become totally corrupt. T"ie
Government at the Centre, the State
Governments and the Corporation say that
they have got a monitoring system, but what I
find is that the unscrupulous traders and
unscrupulous licence holder; are misusing the
materials supplied to them by the Government
thereby perpetuating and accelerating the price
rise. The publc distribution system which is a
vital aspect of the entire supply side economy
is at present under great strain Even with all
the emphasis which the hon. Minister has
stated, he had very little to do with the
implementation of the public distribution
system. It is the State Government which is
resoonsible. The State Government with
limited resources and limited monitoring assis-
tance, cannot enforce the public distribution
system. Madam, you also come from the rural
area and many of m, friends here also come
from rural area and they know what is
happening in the pub'ic distribution svstem. If
10 bags of sugar are released from the
Collectorate Office for X V or Z. they will
never go to the viUaee at all. The village
licence-holder always keeps in his cup-board
all the ration cards of the population.. He will
debit so much of kilogrames, so much of
kilograms of sugar or rice or wheat and the
entire material is concealed and sold at the
district level at exhorbitant prices. This is
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the position with regard to sugar, wheat and
rice. This is actually a fact. Madam, I am
aware that the Minister oannot do anything. I
am not blaming you at all. It is the mo-
nitoring system which had to be
strengthened. The niain weakness of the
public distribution system is lack of
monitoring at this level.

Madam, when the budget was presented,
Tiwari ji and his Secretary in the Ministry
said that there will be no price rise, nothing
will happen. But there was unprecedented
increase during the whole of the last year.
The price have increased by 13 per cent.
This 1 got from the "Review of Price-rise"
from our Parliament Library. Madam, I want
to say that the budget's scope and the
Secretary's statement have no relevance as
far as price-rise i; concerned.

Then, Madam, I come to another aspect
which Mr. Chitta Basu was elaborating and
other friends also, that h, economic side of the
price-rise is the money supply. Now, the rupee
value is 13 naye paise. What Mr. Sukh Ram or
Mr. Kulkarni can do? The real rupee value has
gone down to such a low level, it cannot
purchase anything. The price rise is one of the
aspects for the rupee va'ue going down. We
have got terrible deficit financing. As it has
been rightly claimed in the Statement by the
Minister, during the last three droughts.
Governmen' has balanced both the things. I am
proud of it. I don't blame the Government
because Government has managed three
droughts. These droughts have created p pr'-
ce-, dented problems. Whether it is balanced
or not . balanced, oeople have to suffer. Sn j
draw your at+ention that this system has to be
looekd into.

the last point on want plac e before you i.
one of U.p faced by the Maharashtra State
from which I come. As you know, the si'O-
ply position has been drastically reduced
whether it is wheat or rice. Rice quota has
been reduced from 70,000 tonnes to 60,000
tonnes. Wheat
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quota has been reduced from 1,80,008'. So
such reduction is going on.

SHRI JAGESH DESAI: Wheat quota has
been reduced from 1,80,000 to 65,000 tonnes.

SHRI A. G. KULKARNI; Yes, that is what
I am saying. From 1,80,000 tonnes it has come
down ty 65,000 tonnes:

. SHRI GURUDAS DAS GUPTA; Is it for
Mabharashtra only?

SHRI A. G. KULKARNI; Yes, So, Madam
Deputy Chairman, I plead. with the Minister of
Food and Civil Supplies that Maharashtra ig
staggering, is really suffering because of the
short supply and one of the offshoots of this
short supply is that it is not affecting the rich
people who can afford any price but the short
supply is affecting the people working on em-
ployment guarantee scheme, those workers
who ar. breaking stones for getting some
livelihood, they are suffering. So, I would
request you and beg of you because I do not
want to uqote anything. There are many other
Members from the State who are going to
sp«ak. These are the genuine difficulties. You
ma vhave your own side. I do not say that you
do not have your side but supplie- to Maha-
rashtra have to be upgraded. Otherwise, the
new atmosphere, the new environment, created
i - the State will suffer to a large extent.

The last point which I want to make is that
the meney supply, the deficit financing are not
in your hands but you have to look into them
and particularly as j mentioned, the monitoring
of public distribution system has to be
intensified where this corruption is defrauding
a poor man. It is not defrauding a rich man.
There are many rich persons in the cities and
they can spend any amount of money. Madam,
for the information of Mr. Sukh Ram, I would
like to tell him. This is an answer given by him
on 13-5-88 on the Delhi price rise. |
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am really surprised how a Delhi housewife
can meet her needs with so much rise in
prices. The retail prices in Delhi have risen
from 4.50 per cent to 4.75 per cent as on 25-
3.88, that is plus 5.6 per cent, Arhar, there is
plus 33 per cent price rise within a period of
one year- Then in case of Moong, it is 65 per
cent. Then groundnut oil, the increase is 15
per cent. Mustard oil, the increase is 15 per
cent and how do we expect a Delhi housewife
with the rupee falling and the rupee value
going down to make her both ends meet?
Delhi is a premium city of the country. I was
told, the population of Delhi is 82 lakhs. There
are many poor and slum areas in Delhi. So
also in Madras, Bombay and Calcutta. (Time
bell rings). So. you have to look into the all
these matters. Thank you.

SHRI RAM JETHMALANI (Kamataka):
Madam Deputy Chairman, I must compMment
the hon. Minister for , at least two things. First,
he shares the concern of the Opposition Mem-
bers about the price rise and second,
fortunately, his statement is free from any
partisan ends, rancour or political polemics. But
having paid these two compliments to him, I
must join issue with him on almost everything
else that the statement contains.

First of all, Madam Deputy Chairman, it i
neither helpful nor honest to confine your
figures to th, 17 weeks ending 23rd of July.
The common man i<; groaning under the bur-
den of inflation (a) which is a decade old and
(b) which at least has seen galloping
proportions ii> the last year which ended on
31st of March, 1&88 and even if the hon.
Minister was right that during the last 17
weeks, there has been some slowing down of
the inflation, rate, it is not helpful and it does
not bring any succour or relief to the common
man, who ig groan. ing under the weight of this
tremendous inflation. Madam, it is good to
recall a PTI report of June 28 which savs that
all the four metropolises, that i< Bombay,
Calcutta, Delhi and Madras, have not only
posted a double
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digit inflation during the twelve months
ended April 1988, but also registered a higher
rate than the all-India average of 10.4 per
cent for the period. Here is a UNI report of
July 31 which says that the official wholesale
P"e index for all commodities—base 1970-
71—marginally rose to a new high of 432.6
points during the week ending July 16. I
think the hon. Minister treats us like the old
grandmother \  treating the ununderstanding
babe in h, arms with some sweet lullabies.
That is what he has tried to do by telling
us that things are good for the last 17 weeks.

Madam, I said that I quarrel with, everything
else in the statement. 1 quarrel with the
diagnosis. The diagnosis of the problem is
wrong. Though in paragraph 4 of the statement
the hon. Minister states that they have taken
various measures, by the Central and the State
Governments, relating to increase in
production and availability and expansion and
improvement of the public distribution system,
the common man hag not seen the benefits of
such expansion or improvement of the public
distribution system. The proof of the pudding
is in the eating. The common maifsi misery is
growing more and more acute every day. To
that, every Member of this House will be a
wit-j ness and every housewife outside this
House will be a witnes to the complete absence
of any veracity in this kind °f claims which are
being made. (Interruptions).

Well, Madam, I must say that first of all, the
diagnosis is wrong. The diagnosis is wrong
because our °“°" nomic policies both at the
Central level and at the State level proceed upon,
a basic misconception. The basic misconception
is that ybu do not invest enough in agriculture.
Ultimately, it is land and agriculture which alone
will produce a surplus value, which alone, by the
bounty of nature, can give you ten times what |
you invest. Invest a rupee in land andt I
agriculture and you will get baCk ten
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rupees, if not more, And, unfortuna- ) tely,
today the position of the kisan all over the
country is not good. I speak by th, kisan at
least in Maharashtra. Today the kisan in
Maharashtra is in insolvent circumstances. The
kisan has been compelled to invoke the
provisions of the Provincial Insolvency Act.
Already 250,000 applications for declaration
of insolvency have been made in various
courts in Maharashtra and thig figure is soon
going to rise to about a million applications by
the agriculturists. If the kisan today is in a
position in which I he cannot pay his debts, in
which he has to knock at the doors of our
courts for the purpose of declaring himself as
an insolvent and asking for relief from
indebtedness which the callous Governments
are not prepared to give him, then, you please
understand that you are never going to solve
the problem of inflation and rising prices.
Agriculture and land are the sources of
elementary housing, elementary clothing,
elementary eating and of everything which i, a
basic necessity Of a human being. Ultimately,
they come from land and agriculture, I . ask
you to revise your policies.

Now, you have got a body called the
Agricultural ~ Prices  Commission.  That
Commission has nothing to do with
agriculture. It understands neither agriculture
nor the needs of agriculturists. I can give you
some howlers in the operation of this Commis-
sion. For example, it has provided, in the
process of fixing the prices of agricultural
products, six paise, six paise per hectare, as the
cost of insecticide and pesticide. I do not know
how they did it. If those gentlemen were
before me, I could ask them a few questions in
front of me and they would just look plainly
ridiculous. But, Madam, this is the truth. Six
paise per hectare is the calculated price by this
Agricultural Prices Commission. Rs. 3 per
cart-load of manure. "What i% taken into
account by the Agricultural Price; Commis-
sion? Rs- 3.7 is the wage. Even in |
Mabharashtra the minimum wage you
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are giving i Rs. 7. Instead of Rs. 7 a day, they
take into account 3.7, If you have this kind of
an Agricultural Prices Commission, how is th,
kisan going to improve, how is the kisan going
to improve agriculture and how is agricultural
production going to bring down prices which
are galloping at a fierce, monstrous, rate?...

SHRI =~ VITHALRAO
JADHAV:*

MADHAVRAO

THE DEPUTY CHAIRMAN; No, please
don't interrupt, i am not permitting you.

SHRI
JADHAV:*

VITHALRAO MADHAVRAO

SHRI ASHIS SEN: Madam, this has never
been the practice in the past that interruptions
should, be allowed in the Calling-Attention.
He cannot interrupt in the Calling-Attention.

THE DEPUTY CHAIRMAN: No, I have
not permitted him. It is not going on record.

Mr. Jethmalani, you please continue.

SHRI RAM JETHMALANI: I do not resent
this interruption, it is a welcome interruption. I
am glad to tell the honourable Member from
Maharashtra that I am also ,, touch with hig
Chief Minister and be sure that what th,
Member says is impossible for any
Government to do, perhaps his Government
will do because elections are coming and I am
sure the principal things will now be done on
the eve of election.

From the statement of the honourable
Minister I can see that he almost Justifies the
conclusions of a very reputed economist, Mr.
Swaminathan, who published them recently in
an article and this is what he has to say about
inflation:

"This inflation takes care of both
elements: debt trap and rising debt

*Not recorded.
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and rising interest rates. It i, the ultimate tax
that balances the Gov. ernment's books. It is no
longer an aberration, to the remedied. It is
now an essential form of taxation that cannot
be disturbed. If the rate of inflation is
suddenly cut, it will greatly  increase the real
rate . of interest on Government debt as "well
as the outstanding value of this debt. That will
bankrupt the Government speedily. So no
Government in future- will dare tackle inflation.
If it tries to do so, it will come a cropper so
quick], that it will be forced to return to Hindu

rule." I think the honourable Minister is,
consciously or unconsciously, justifying this
criticism  because if this is what the

Government believes the kind of policy it has
enunciated in the statement  which  the
Minister has made today, then one is
convinced that the Government has a vested in-
terest in continuing the inflation because that is
the only phenomenon today which helps them to
balance their books; otherwise, the
Government is really bankrupt by reason of
their economic policy.

I will not take much tim, of the House now. I
want only to draw attention to two more vital
things. For this you don't have to go to London
School of Economics to pick up your
economics; you don't have to go to a university
to acquire any degree in economics. Ultimately
the volume of corruption must always find its
reflection in the prices of commodities.
Whatever be the huge, colossal, figures running
into crores and crores that you find today in all
these scandals and I am not going into the ques-
tion of who is responsible and who the real
culprit is, that is an issue ' which is irrelevant,
th, fact remains that crores and crores of the
common man's money is being stolen and ul-
timately that must be reflected in the prices of
commodities. Therefore, so long ag you do not
speedily deal with the problem of corruption,
you are
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not going to bring down the prices. The more
corruption grows, the more the prices grow.
These two are an inextricably mixed up
phenomenon and you cannot possibly divorce
one from the other. Therefore, I sm unable to
understand what the Minister means when he
says in his statement, "I have taken stringent
measures of enforcement and intensified the
monitoring at various levels." Madam,... (Time
bell rings)... Only one point more which will
take just five seconds only,

Madam, the last thing that, I have to say is
that the Government, the spokesmen of the
Government, many honourable politicians and
many honourable Ministers are pouring salt
over the wounds, over the raw wqunds, of the
common man when the common man today
finds his life so miserable. The common man
today finds perhaps death preferable to life
because he is living in such conditions in the
slums of Bombay and outside Bombay and
elsewhere tha, even a beast will revolt. He sees
conspicuous consumption by people who h"ve
made themselves rich and he sets the vulgar
and ostentatious disnlay of life-style by many
people. Therefore, what does the common men
feel when he sees that others are living in that
kind of opulent luxury and he is val-loring in
the quagmi-e of povertv, filth, dirt and disease?
This ostentatious display this vulgar display of
ill-gotten wealth, must be put a stop to. If you
are not able to cure the wounds, at least do not
cause anguish and pain and scute suffering
wh'*b must necessa-ilTT come when somebody
compares his sorrow with that of his neighbour.
Thank vou. Madam.

THE DEPUTY CHAIRMAN; Yes, Mr.
Jagesh Desai.

SHRI JAGESH DESAI: Madam, I am
thankful to the Chairman for having admitted
this important Call Attention Motion.

Madam, first of all I will take un from where
the previous speaker, the
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honourable Member Shri Ra,, Jethmalani,
left.  He said that this Government has got
vested interests in seeing that the
inflation rises. I stoutly deny this. It was
the Janata Government which had a vested
interest.  In 1979-80, the inflation rate,
Mr. Jethmalani, was 21.4 per cent and this
year... (Interruptions)... I do not want to
defend th, present and I will come to that later.
To say that the Government hag got a vest,
interest means that he lacks the  knowledge
and information.  You have to see what the
position was in  1979-80 in all respects of the
economy... (Interruptions) ... Please listen to
me first.

I do not want this Government also to
compare the seventeen weeks of last year with
these seventeen weeks. Yes, the pate of
inflation may be less. But th, prices have gone
uP as compared to the Previous seventeen
weeks. We should not forget this and we have
to take a decision to see that We are able to
arrest this price rise.

Madam, I am very unhappy that in spite of
taking several measures the prices are not
coming down- Every day the price goes up.
Even the priie of sugar which was at a
particular level yesterday has gone up by five
rupees today! Yes, to some extent, the prices
of edible oils are under check. But what about
the prices of pulses like arhar, anoong, jowar,
etc. and foodgrains lik, wheat and rice? Arhar
prices a:e going up. As cimpar” ed to last year,
the price of arhar has gone Up by 32.5 per cent
in 1987-88 whereas in 1986-87 it had gone
down by 11 per cent. But it is going up now.
What are we going to do about this
phenomenon? Festival season is coming now;
Janmashtami will be there; Onam will be
there; Pooja wil be there: Ganesh Utsav will be
there; Navaratri will be there; and Diwali will
be there. What are you going to do to see that
the people get their daily necessities of life
reasonable prices? What action are
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you taking? Madam, [ had raised a
Special Mention on this very same
issue. As far as Maharashtra is con
cerned—this may not be with regard
to Maharashtra alone and it may be so

throughout the country—the wheat
quota which was one lakh
tonnes has been brought down
to 65,000 tonnes. And yet
you want to say that the people are getting
wheat and rice from the ration shops?
Nobody is going to accept this. When in

the market the availability is less, at that
time the Government must give more goods in
the public distribution system. Instead of
pumping in, it has reduced. To what extent?
Thirty-five per cent. Madam, I have very
authentic information from Bombay that in
the month of July the quota of wheat, ric. and
palm-oil given wag only 25 per cent. Are
you going to give in the month of August 75
per cent balance plus 100 per cent?  People
feel very hard hit.  That is why the Govern-
ment must come out with an action plan.

Madam, as regards the public distribution
system I am happy that there are more shops
now. I am happy that for rural areas you have
more mobile vans; I am very much happy
about it. And I compliment the Government
for this. But stocks are not available. Then
what is the use of that? You have to hav, a
system whereby you have more stocks. We
hav, to se. that these essential commodities
are available in the fair price shopa. If they
are not availabi" and the people go to fair
pric? shops and come back without them, the
Image of the Government is tarnished. It may
be the State Government or the Central
Government. We have to see that this type of
happening is avoided.

Many of the essential commodities are
given in black market. Mr. Kulkarni has very
rightly said that it is not your responsibility; it
Is the State Government's responsibility.
But1
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will give an example. In the year 1975 or 1976
in Bombay itself there were 20 lakhs units
which were bogus and this means that 10 lakh
people who were not there were holding ration
cards. Out of 60 lakhs of population, 10 lakh!
It means that one-sixth of all your
commodities were going in black market. That
is why the Central Government must take
action against the State Government that they
have to see that all these bogus cards are taken
out, so that the common man can get
commodities, otherwise they will go into black
market and prices will go up.

What is the value of the rupee now? As
compared to what it was in 1960? As on 1st
January, 1988 the, value of the rupee was
13-55 paise. And during six montlis if the
inflation has gone up by 10 per cent, then, ac-
cording to me, the present valu« of the rupee is
12.25 paise. How can the poor people afford
to buy if this is the inflation?  That is why I
wish  the Government comes out with
such schemes which will help  the poor
people. Rich people do not nuy from fair price
shops; they never buy. I was also Minister in
charge of this department and I know this.
It is the industrial worker, it is the common
man, it is the poor man who are buying from
these shops. And if they do not get, what is
the sense in it? And what e the items you have
to give? The festival season is coming. Take
palm oil. W, have to import palm oil. Rich
people will take what is called refined
groundnut  oil  or some other oil.  The
common man wants his edible oil which may
be groundnut oil or raoeseed oil.  And that
can onlv be available at a very fair t>rice from
the fair price shops. Anri that vou have to do.
Prices have gone up. Mr. Kulkarni has
mentioned about this "Moons' price as on 26-9-
87 and on 9-7-88, within the period of less than
one year, has gone un by 72.4%. Similar is the
case with arhar dal. If has gone up bv 33.3
t>er cent. Rice has gone up by 9 per cent
Wheat

1
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has gone up by 6 per cent. Fish has gone uP
by 30.5 per cent. Tljere arc no items of which
the prices have not igone up. I am happy that
recently the trend is that the prices are going
down. There is no doubt about it. But still we
have to manage for six months. That is why, I
would request the Government to come out
with an Action Plan. They should take the
House into confidence. They should take our
suggestions as to how we can improve this
situation.

Secondly, if I am correct, th© stock of wheat
On 1st of April, 1988, wae 3.34 million
tonnes. The stock of rice was 5.91 million
tonnes. The total stock was 9.25 million
tonnes. The normal requirement of stock is
from 17 million to 21 million tonnes. 1 would
like to know from the Government what they
are going to do to see that this stock of
foodgrains fe maintained and made available.
As far as Maharashtra is concerned, 1 have
given the example of Bombay. In Maharashtra
the quota is reduced. You have to restore the
whole quota because the situation is very oad.
You have to do something to see that the
situation is improved.

I come to my last point. I know that it is
very difficult. But we have to make efforts.
When the purchasing power is going down to
such a large extent, at least we should supply
essential commodities to the poorest of the
poor and at least those who are working under
the Employment Guarantee Schem, and other
poor people should be supplied pulses so that
they can have roti with d*l- If this is done, then
I think the discussion we are having in this
House will have some fruitful purpose. If no
action is taken after the diseussion, it means
that nothing is done. Therefore, the Gov-
ernment should take up the action plan as to
how we can improve the situation in the
coming season. I am hanny that the Minister
has come out with some action that he ia
taking. I wish that they take more vigorous
action to see that the prices are arrested.
Thank you.
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sam afy fas (f@r)

“We have had widespread rains
so far all over the country. This
has improved the prospects of kha-
rif crops very substantially.”
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THE VICE-CHAIRMAN  (SHRI
JAGESH DESAI): This is irrelevant.
I will not allow this.
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o - ﬁﬂ: S THE VICE-CHAIRMAN (SHRI

o i : JAGESH DESAI); I am not going ttv revise m;
welRd, A0 i@ oar gq q'fl‘faﬂ, ruling. No, no. some g

AT F

THE VICE-CHAIRMAN (SHRI WE)I;I,RI RAM AWADHESH SINGH:
JAGESH DESAI); This will not go on '
record. This is a discussion on price rise. THE VICE-CHAIRMAN (SHRI

You are talking about something else. JAGESH DESAI); Because it ig irrelevant.

ok
SHRIRAM AWADHESH SINGH: SHRI RAM AWADHESH SINGH: How

_oF 0
THE VICE-CHAIRMAN (SHRI is itirrelevant’
JAGESH DESAI): These are irrelevant THE VICE-CHAIRMAN (SHRI

remarks. Please sit down. I will not allow JAGESH DESAI); Ihave given the reasons
you. Prof. Bhattacharjee. ’ '

SHRI RAM AWADHESH SINGH: But

-
SHRI RAM AWADHESH SINGH: how 13 it irrelevant?

THE  VICE-CHAIRMAN (SHRI
JAGESH DESAI); Please sit down. THE VICE'CHAIRMAN (SHRI
JAGESH DESAI); It is for me to decide, not
: - C i . you.
ot v wadw Yag @ §F &3 w@ra
¢ AFFe mra g3 <frm sreg sl o SHRI RAM AWADHESH SINGH:
—— - o You will have to say how it is irrele
Taq 90 miglasas 2 Tt
THE VICE-CHAIRMAN (SHRI
JAGESH DES_AI): No. This is irrelevant. THE VICE-CHAIRMAN (SHRI
I cannot allow it. JAGESH DESAI); You can meet the Chairman.
SHRI RAM AWADHESH SINGH: Prof. Bhattacharjee.
Sir, on , point of order.
PROF. SOURENDRA BHATTA-
THE VICE-CHAIRMAN (SHRI CHARJEE (West Bengal)): Mr. Vice-
JAGESH DESAI); No point of order. I Chairman, Sir, there has been a diseussion on
have given my ruling. You can go to the the issue from any aspects. To me, after going
Chairman if you like. (Inte-ruptions) My through the statement Of the Minister again
ruling is final. This is irrelevant and it has and again, it seems that in a way it is self'-'
nothing to do with the question of price contradictory, as perhaps it could not but be.
rise which is being discussed He starts with expressing concern at the rising
' trend of prices. The term has been very
-y carefully chosen committing nothing. But
. ﬂ'"t <IN WIAT fﬂﬂ : ITE,_}E”-T, T concern has been. unmistakably expressed.
Fof Y wafer &g S FAT 47 The  fact which is placed before the House
kS . :

fe that this year's price rise has  been tho least

#I ... ( ) T in five years' time. In other-respects also, he

THE VICE-CHAIRMAN (SHRI says that the increase has been less, whereas
JAGESH DESAI): No, no. I am not the factg are to the contrary. As Mr.
Jagesh Desai here. You have to respect the Kulkarni pointed out, without elaboratlpg,
Chair. our concern shquld be. thg consumer price

index or the retail  price index and not the
wholesale price index. The - hon.

SHRI RAM AWADHESH SINGH; I
am respecting the Chair. But the Chair
also...

Member quoted the increase S*

*Not recorded.
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the price of moong and arhar to be to the
extent of 70 per cent in one case and in
another more than 33 per cent. There are other
items in the essential commodities, like rice,
wheat, edible oil, kerosene oil, paper, sugar
etc. where it will be seen that the increase has
been, from the experience of the j people,
much more than what has been stated here.
Here the Minister has very skilfully used the
statement to suppress the actual facts. If the
purpose of the diseussion is to bring out the
actual situation obtaining in the country and be
assured that remedial measures are being taken
by the Government, the Minister, in the first
place, has refused to acknowledge that there
has been price rise to the extent described by
the Members. He has done it in anticipation.
Thereafter the measures enumerated by him
are: increased production and availability,
without stating what steps the Government
took to increase production and to ensure
availability. The question of availability is a
big queston mark. More than three lakh,
according to this statement, fair price shops
have been opened throughout the country. But
most of these shops, as is well known,
particularly in the rural areas, and als, in urban
areas, suffer from lack of availability of
essential commodities t, be distributed to th,
customers. If that situation is not recognized
and just a figure is quoted, it will be very
deceptive and that deceptive thing has been
done by the Minister in the statement which
has been placed before the House.

The third item is stringent measures
Stringent measures in respect of what? That
has not been stated. Trust everybody would
ask for stringent measures and, therefore,
without enumerating what those measures
are, this statement has been made.

Then, monitoring. If actually stringent
measures are there, there could be
monitoring.

But the conclusion is the most glaring one
where the Minister has re-
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ferred to good rams in the country and pinned
all his expectations on good rain—to expect
that prices would come down. The Government
has no mechanism to bring down the prices. I
remember a Food Minister once in hi; replying
praying to God that there would be good rain
and the crisis would be Overcome. This is,
practically, a variant of that very thing. If the
Government has to depend just on the vagaries
of Nature, without having any definite course of
action to bring down the prices, then what is the
use of a Government remaining there? Then let
us depend upon Nature which would bring
down the prices or raise the price! That is what
has been stated here. Such a fatalistic statement
on the part of a Minister would only create a
greater lack of confidence in the capacity of the
Government to deal with the situation. I would
like to be assured by the Minister that thig
reading of the concluding part of his statement
is not the real intention of the Government but
the Government has some programme up its
sleeve for bringing down the prices. Otherwise,
if this rise in prices continues unabatde, a point
is sure to come when peoole'a anger will burst
forth in a manner which will recoil on the
Government itself.

SHRI YASHWANT SINHA (Bihar): Mr.
Vice-Chairman, Sir, I am grateful to you for
havin? given me this opportunity. I have only a
few pi'nta to make apart from the points which
have been made by honourable Mem bers
speaking from both sides.

SHRI YASHWANT RTNHA; Sir. the
Minister, in his statement, has also referred to
the fact that drought has been largely
responsible for this year's

st T i Fop g o FolY
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price rise, and this is the constant refrain in
all Government publications. Whenever the
Government gets an opportunity to give an
explanation, it eays that the reason for last
year's inflation was the drought... (Interrup-
tions)

stvwmdntag: & =9 &
aF qIIT F@T E !

(78t ™ mAfE A AE o
FHT T M1 ) SRR

SHRI YASHWANT SINHA; He says that
drought is the main culprit for last year's
inflation. Now he has accepted, and even in
Government publications, that last year's
inflation was the highest rate of inflation
which was recorded in this whole decade of
the 1980's. Now, the points which I want to
make are these. Drought alone is not the
culprit. It will be entirely wrong economic
thinking to suggest that drought is the only
culprit which has been responsible for the
increase in prices. Drought, of course, has
played a role. But, to my mind, Sir, the most
important reason for the increase in inflation
which has been a secular trend going on for
the last few years, has been the fact that the
Government spending has gone up by leaps
and bounds, and Government spending is
reflected not only in th -higher cost of
administration and * lower outlay on
development but also} in burgeoning
budgetary deficits. The point which I want to
make, Sir, is that budgetary deficit has been
con-stantlv increasing since 1984-85. It was
Rs. 3,748 crores. It went up to Rs. 8 266
crores. It come down to Rs 6.080 crores. In
1988-89 it is projected to be Rs. 7,484 crores.
My point, Sir, is that it is this budgetary deficit
which is largely responsible for the nrice rise
which we are facing todav. If vou look at the
composition of the orice rise, you will find that
tho nr'ce of the essential commodities has been
going up much faster than the general price
level. Wh"? There must be some exolanation J
which the Government should be able
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to offer on why it is that the wholesale price
index has gone up more than the consumer
price index. They; are out of line. The
explanation which has been offered by
economists is. that the profit margins not only
of the producers but also of the traders haa gone
up. In the meanwhile there haa been no check
imposed by the Government on the profit
margins oi the producers and the traders. That is
what explains the out-of-line growth or rise in
the wholesale price index and the consumer
price index.

The other point which I would like to make
is that it is the Government claim that though
there has been drought, they have through a
number of fair-price shops, kept up the supply
of essential commodities. The point, Sir, is. if
essential commodities' supply has been kept up
at a level at which it should have been kept up,
why is it that the prices have increased? We
know, for instance, that in the case of sugar, the
domestic availability is more than the domestic
requirement. Why is it then that the price of
sugar has also gone up? In fact, the
administered price ° sugar has been raised. If
you look at it in detail, Sir, you will find that
sugar, edible oil, pulses, cereals, for instance,
account for the largest chunk of pric, rise. If
you add to that the administered price, then, the
whole mystery is clear. This accounts for the
total price rise, the total inflation in this
country. For this there Is n other explanation
except, unfortunately, for me t, put the blame
squarely on the Government's door. Now, price
rise is a matter of economic management.

Th, last point which I would lik» to make in
this connection is that the whole policy that the
Government has followed since 1984-85 is a
very elitist policy, and it has led to a tre-
mendous deficit in foreign trade. You are
awa”e of it. Sir. The OGL has been expanded.
There has beeri liberalisation of imports, there
has been liberalisation in licensing. Tha result
has been pressures have developed on
domestic industries. The
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other day it was answered perhaps m the other
House in reply to a question that the number of
sick units, small-scale sick units has gone up to
1,60,000. It was only 23,000 in 1980. Similarly, a
number of large scale units involving thousands of
crores of rupees of public money today are lying
sick. Why is it so of all these industries? The basic
reason is that we have allowed liberal imports
even at the cost of tremendous distortion in our )
lance of payments and foreign trade msitions.
Now, it is this which is ausing all this. It is the
consu-nerist policy of th, Government. We iave
laid emphasis on mass consump. tion items, we
have laid emphasis on wage goods either on their
production or distribution. If we do not d this the
prices will continue to rise. Therefore, I would
suggest that the Government must' immediately
take note of the ver, serious situation which is
prevailing now.

I am not taken in by the figures which are given
here. These are weekly figures and they are not of
any consequence. The Government must reduce
its expenditure. This is my first suggestion. It
must cut all its wasteful expenditure. There is no
reason why the Government should spend money
on wasteful things, which are not going to cause
;'ny increase in production. Then ' 'ie Government
through these me-'iods must be abl, to reduce its
Budgetary deficit. This year will be the acid test.
The Seventh Plan already dead. Let us try and
save whatever is left and save the Eighth Plan.
The emphasis in futur, through economic, fiscal
and monetary policies must be on the increased
production and better distribution of mass
consumption items and wage goods.
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SHRI SUKH RAM. I have noted

all your points. Please let me
reply. You have already spoken
whateyer you wanted t, speak.
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SHRI GURUDAS DAS GUPTA: This is
absolutely politicising oi an economic
problem. You arg taking the cue from the
Janata Government failures.

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): He is bringing out the facts.
Anyhow I have said *omething about that in
my speech.

SHRI GURUDAS DAS GUPTA: Janata
Government has failed. Therefore, he is
failing.
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SHRI GURUDAS DAS GUPTA: What
about Kalahandi? People died of starvation in
Kalahandi. The Minister is blind to facts.

SHRI YASHWANT SINHA: It is very
unfortunate.

SHRI GURUDAS DAS GUPTA Mr. Vice-
Chairman, Sir, may I knov whether Kalahandi
is in India o outside? The Government reports
says "There have been starvation deaths."
The Minister says "no".

THE VICE-CHAHIMAN (SHRI JAGESH
DESAI); He says that the Government has not
allowed single starvation death.

SHRI GURUDAS DAS GUPTA: My point
is Kalahandi.

THE VICE-CHAmMAN (SHRI JAGESH
DESAI): He says that the Government hay
sent foodgrains to that State also.

THE MINISTER OF STATE OP
THE MINISTRY OF SURFACE
TRANSPORT (SHRI RAJESH

PILOT): The hon. Minister meant that the
Central Government made all efforts to see
that the State Governments are not short of
foodgrains.

SHRI YASHWANT SINHA: It if very
unfortunate that Mr. Rajesh Pilot had to
interpret for Mr. Sukh Ram.

... (Interruptions)

SHRI RAJESH PILOT-. If you mis-
understand him, it is my right to rectify it.
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SHRI GURUDAS DAS GUPTA: It is not your
job to rectify. The Minister concerned can do. You

Calling Attention [RAJYA SABHA] to a matter of Urgent
cannot come to his aid.
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SHRI GURUDAS DAS GUPTAr Sir, one
clarification. What jg the price — at which the
American wheat ig being purchased? What ia the
price at which you purchase from Punjab?

SHRI GURUDAS DAS GUPTA: He is
avoiding the issue. What is the price at which
wheat is being imported from America?

St gF W ogTT AV gvA A
IART wIRT Qg7 &g fza

SHRI GURUDAS DAS GUPTA: He will
not tell the truth.

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI); Let him complete. I will allow you
to ask it later.

{

E

ﬂ’ 17

1 g
I

g

A

A

23

457
33934

q
:
!
53
3
2

f& gm wafr o &
# aq wRziz,

SHRI SUNIL BASU RAY; We have
checked it. We have gone through the records
and the Minister i, also on record.

4

THE VICE-CHAIRMAN . (SHRI JAGESH
DESAI); Now, h. will be knowing. Let him
complete.
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SHRI ASHIS SEN: Actually the point
raised was about allotment and actual supply.

No question of quoting figures.
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THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): You find out the figures and facts from
West Bengal Government.

SHRI ASHIS SEN; He is making in*

sinuationg which is not permissible.
During the last Session also he said.
the same thing in reply to one of my
questions.

SHRI GURUDAS DAS GUPTA: West Bengal
Government requested for an increased supply.
Will the Minister assure us that the supplies will be
increased?

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): If they are not Jifting it, what can he do?

SHRI GURUDAS DAS GUPTA: They are
supplying the worst type of food which is
absolutely not fit for human consumption. They are
giving a substandard type of food.

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): Now you are coming t, some other point.

SHRI GURUDAS DAS GUPTA: Will they
comply with the request of j the West Bengal
Government for  an increased supply? will he
agree?

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): Yon cannot go on repeating your
questions. You are rot the only Member in the
House.

Mr. Minister, talk about other States aico.

SHRI SVKH RAM- If he listens to me, I am
giving the basis of my argument. ..

SHRI GURUDAS DAS GUPTA: It is very
important. West Bengal's rationing system is
breakrrg down. My point ig whether the Minister
assures us that the request of West Bengal
Government for increased supply will be complied
with.

THE VICE-CHAIRMAN
DESAI):  please sit down. *

reply.

(SHRI JAGESH
He is giving bis
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SHRI GURUDAS DAS GUPTA: Sir, let
him say... (Interruptions)...

1«HE VICE-CHAIRMAN (SHRI JAGESH
DESAI): Why are you always talking about
West Bengal only? ... (Interruptions)...

SHRI GURUDAS DAS GUPTA: Let him
say, "Yes" or "No... (Interruptions) ...

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): He was talking about Maharashtra
and he was to talk about West Bengal...
(Interruptions)

SHRI GURUDAS DAS GUPTA: W, want
a simple answer. Does he agree to our request
to increase the supply, whatever might have
been in the past? Does he agree... (Interrup-
tions) ...

SHRI SUKH RAM; Sir, I am not bound to
agree to each ana every request
(Interruptions)...

SHRI GURUDAS DAS GUPTA: We have
requested for additional supplies. Will you
agree or not?... (Interruptions) ...

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI); How can he say?
... (Interruptions)...

SHRI GURUDAS DAS GUPTA: Sir, this
is Rajya Sabha.. .(Interruptions) . ..Sir, this is
Rajya Sabha. We have to speak about the
States... (Interruptions)...

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): He hag heard you and it is him to
answer...(Interruptions)...
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SHRI GURUDAS DAS GUPTA: Then
why is he silent?... (Interruptions) ...

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): I will allow you

later. Please sit down... (Interruptions) ...

SHRI GURUDAS DAS GUPTA: Why are
you protecting him?... (Interruptions) ...

SHRI SUKH RAM: Sir, supply has been
made. But they are not lifting it..
(Interruptions) ...

SHRI GURUDAS DAS GUPTA: Please
answe, me straight. Will you increase the
supply according to our request or hot? ...
(Interrupticns) ...

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI); It is for him to decide...
(Interruptions)...

SHRI GURUDAS DAS GUPTA: You say
that it is for him to decide? It is unfortunate...

(Interruptions)... It is extremely unfortunate...
(Interruptions) ...

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI):. Please sit down; please sit down...
(Interruptions)...

PROF. SOURENDRA BHATTA-
CHARIJEE: Will they comply ,ith the request
of th, Stat, Government?... (Interruptions)...

SHRI GURUDAS DAS GUPTA: Since you
belong to Maharashtra, he has talked about
Mabharashtra. But what about West Bengal?...
(Interruptions) ...

AY TEATA FTAA - FH AN W]
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THE VICE-CHAIRMAN (SHRI JAGESH
DESAI); He was going to reply about West
Bengal; h, was about to reply and I reminded
bim also. But there was something else which
came up.. .(Interruptions,)...

SHRI GURUDAS DAS GUPTA: It it
unfortunate... (Interruptions)...

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI); What is unfortunate?

SHRI GURUDAS DAS GUPTA: You are
asking him to answer about Maharashtra and
about West Bengal you are not allowing...
(Interruptions) ...

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): He just started and then he want to
some other point.

SHRI GURUDAS DAS GUPTA: It is very
unfortunate... (Interruptions) ...

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): You should not make this kind of an
allegation. It is very unfair, very unfair...
(Interruptions) ...

SHRI GURUDAS DAS GUPTA: J asked
about West Bengal.. .(Interruptions) ...

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): He has heard you. If he has not
answered you, it is not my fault...
(Interruptions)...
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Iaarean (o wIN ¥WE) : F wmwr W Sreww A6 @ ogw
TAAT F FEAAT F, @A F AT F | 91 W@ T F war I
T gasy ? 5 g0 T AN AWM A Gar AT @

RYIW T, D T gy § e o 5 on o
§ az 1a wAw g & qaaa i ¥ oog gw 4 WTE A T 4T 413 WL
R A AT WANEAT ¥ gy dfew zw ogad 2-3 et &
IIAT FW G qE FT U & 5 ar@ Afw v Wt gw W
12.13 @ 29 AR 99 47T L goEr ¥ 2 <@ § 1 99W oF A WK
graifs ar ww & fo dqareg N W @ e § o am
g dzT @ Frdkq § aad gredw @ fF &) owoat 1@ & st waeh
f® ag samar a1 & A AW A 5y gy & vawr AF @w  frew
9% qOF AEg g S frowg ¥ ofge | 3z geAmw sEwA 69
qEws @d § W AT WAL g gy wo ¥ 35)-ww own 20
AT qE F AT qAAT WY T & oF S fqd & o Fr oW da
foalt ag & wdft Imaw I AT & WX OF ITAEAT & 1 A AT
@ 2 AET A A g IEr A fadt W dar s § saer forn
o AT FTW2 &\ U _ AT Hloflo AP & I9F I SERl  gafew
nE. d g AT W ] TR gy B gt wm ag dw som
g% I TE A N I AN g ol qez qmNET R
AT A%E &, UAFIoFIORo P, (veaum) ]

T demd § AR @R afmem
% 2fF 3z InE #0077 ST
qUT qAF A7 § 74 TN {fzF A
T T A1 & ) AR FOAT 66
AT @ifz® 29 gud ag Ag 1
A Z Ay @z mEdaz & fard
gt AT Il & AT ZAd

TMPROF. SOURENDRA BHATTACHARIEE; Is
he justifying the increase in  the  price?
(Interruptions)

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): The subject is such.

geard § IAF ofw gA aEd § st uw: IE aw® ¥ -
qrz & ArAq o oadl T AW s w1 SF amw a6 fr o
aar & Afsw fex ot w91 &, a7 gy qowr daww fear & 1 afew
i & st & afes @AY AWF & At gawar @r 6o @t dww
wgd FRk W1 Wi A3t AN Rewr s fewd W 3@ @ aw oA
g oame g7 9fs @ difs & qurd @ fe e ad & i ow
@A AT T & | A3 A AT A qiqd Agi A, . (@)

g A4 Z, T A FAA AT §

W ZAA THAT FeAld HTA S0 Aq st auia fasr @ ama-daedw
wE ared, a7 IR wgLfE I &
=t q TR : Mm% by 5§ oW &
m,ﬁﬁmﬂqﬂqﬁsm Pefior frar & | sa® arw e
Ffe a8 7 @t @ & i ¥ w7 ug A gAw A
Sir, 1 think he is getting subsidisea 7EI Wil & | Tafmy gw fow am
vegetables for his household. & amrE ¥ 7

3.00 p. M.

SHRI MOSTAFA BIN
Bengal): Sir, we understand

st gg T Adr S ST W QUASEM (West

gt % frs gar afev W@ At 9%
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your problem. Had you not been in the Chair,
you would hav, objected to what he is saying.

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI); I have not permit-ed you. Please sit
down.

sit quaa g © ST A oamew
A Jgrg § WK gy feer &
W A Q@ E

SHRI GURUDAS
exhibiting

DAS GUPTA: Sir, he is
that ignorance. .... (Interruptions)

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): This subject is such that nobody will
be satisfied. 1 know lt.

SHRI YASHWANT SINHA: There is no
explanation for anything. What kind of reply
is this?

St gw YW IUEETAE S,
a8l 9 S AT B N0 4, m L
arﬂaw-amaa A 3 faar ¢ o
q wwwar § o ad ﬁmﬁr a9
1 afreaw Fma sadr sy Ad
T F

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): Members are more interested in
knowing what other actions you are going to
take during this festival season and the lean

months. This is what the Members want to
understand.

... (Interruptions)
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SHRI GURUDAS DAS GUPTA. Sir, he is
saying that action has been taken against the
people. How many people have been
arrested?

THE VICE-CHAIRMAN (SHRI. JAGESH
DESALI): If h, hag got the figures, he will give.

&, wgt % WHe FAT § AT E W@
¢ o usmw gwrd A feamm gwv
¥ 1 S| 9% FBT 4E 37-38 wU=T

SHRI GURUDAS DAS GUPTA: I suppose
you adjourn the House and give the Minister
time to be briefed by hig officers.

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): It is not good to make thig kind of
remarks. You should not do it.

SHRI GURUDAS DAS GUPTA*. What is
the reply that he is giving?

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): 1 cannot allow you to speak like
this.

__ (Interruptions)

SHRI SUKH RAM. That figur, is
not available with me. 1 think thou,

sands of people have been arrested
for violating the Essential Commodi
ties Act.

SHRI GURUDAS DAS GUPTA*

Thousands is no figure. What is th*

State-wise  breakup? He is misleading
the House.
THE VICE-CHAIRMAN (SHRI

JAGESH DESAI): He will collect the figure
and supply you.

SHRI SUKH RAM: This is giveil in the
statement. 4011 people have been arrested.
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ITAATSE of, § 9 W=l 4 99
AHAIT qIEGT HT ATATC FHFE FLAT
g1 ...(%9gar)

SHRI YASHWANT SINHA: Sir, 1 have a
specific question. What is tha economic frame
work which the Gov. eminent has on which
they want to control the prices? He has not
ans-wered that point at all

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): The subject of this Call Attention in
very limited. It is re-garding the increase in
prices of essential commodities, and here tha
Food and Civil Supplies Minister can only
reply as regards the rise in prices. And what
you asked is for tha Finance Minister. Here, it
is only es. sential commodities and the rise in
prices. The subject is limited.

SHRI YASHWANT SINHA; I coB-cede.
But then ther, is joint responsibility in the
Government.

THE VICE-CHAIRMAN (SHRI
JAGESH DESAI): The subject is very
limited.

SHRI V. NARAYANASAMY: (Pon.
dicherry): Sir, in the kharif season, We have
bumper stocks. There is a bumper stock in
various States because of the monsoon. »I
would like to know from the hon. Minister
whether the Government is still adopting the
policy of importing wheat from foreign
countries.

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): Now, Mr. Das Gupta, you can put
your question.

SHRI GURUDAS DAS GUPTA: Sir, it
may be true that the Govern. ment of West
Bengal has not lifted the full quota. It may be
true in the past according to the statement of
the Minister. But, Sir, fince the Government
of West Bengal, and the Food Minister in
particular has stated that the shortfall in the
supply or shortfall in the allotment has
seriously jeopardized the rationing system in
West Bengal and, therefore, they
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would like to have a greater supply, my
specific question to the hon. Minis, ter is
whether he would kindly comply with the
request of the West Bengal Government for
an additional supply in view of the requests
made by them.

SHRI SUNIL BASU RAY; Sir, my
question is whether the Finance Minister will
be advised to change the economic policy so
that there ™ T not be any price rise fo future.

SHRI VISHVIIT P. SINGH (Maharashtra):
Sir, I would like to ask him one thing. The
Mabharashtra Government has made frequent
representations, specially in the last two
weeks...

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): He has replied to
it. You were not here.

SHRI SUKH RAM: Maharashtra has been
given... (Interruptions) Sir, if my hon. friend
from West Bengal has an open mind, I am
very  sympathetic to  West Bengal
Government. I want to solve their problem.
But, Sir, he said, in the past lifting was not
possible. But I have just now said thaf even
during this year, even during these six
months, they did not lift even whatever
allocation we made to the West Bengal
Government. I am prepared to discuss it. Let
your Food and Civil Supplies Minister come.
Let him convince that they could not lift
because the food stock was not avail-abe i,
our warchouses. Then I will definitely see
why this wag not being done.

SHRI RAJESH PILOT: Will the Member
also help the House to know what action the
West Bengal Government has taken?
(Interruptions)

SHRI ARANGIL SREEDHARAN
(Kerala); Sir, one question about my State of
Kerala. You have permitted West Bengal, you
have permitted your own State of
Mabharashtra.
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THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): If you had drawn my attention at that
time, I would have allowed you...
{Interruptions)

SHRI ARANGIL SREEDHARAN: Thank
you, Mr. Vice-Chairman, Sir, the Government
of Kerala has complained that the Centre has
progressively cut the supply of rice to Kerala. I
would request the Central Government to
increase steadily and firmly the supply of rice to
Kerala. What is the reaction of the Central
Government to this?

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI); What is the policy regarding all the
States?

SHRI SUKH RAM: Sir, Kerala is the highest
taker of rice. Even at present we are supplying
125,000 metric tonnes of rice to Kerala and I
have released 20,000 metric tonnes of rice for
Onam function also. (Interruptions)

SHRI ARANGIL SREEDHARAN: No, Sir,
there has steadily and continuously been a drop
in the supplies. Is this a populist policy?

SHRI SUKH RAM. Any request which
comes to me from any State Government, I can
assure to thig extent that I will sympathetically
consider it.

Now, as regards wheat import, I have already
made it clear that we have contracted for import
of two million tonrte; that wa? necessary to
replenish our buffer stock and I think <here
should not be any objection.

SUPPLEMENTARY DEMANDS FOR
GRANTS (RATLWAYS) 1988-89

¥ garea F§ I w4 () wRrEre
: oA, 7 1988—89F a9
& oo st # o osmges wiht
T w1 e A ox  faEer
wast qar ey W, @Wr =W ¥

# [rer~rmw el wf
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[The Vice-Chairman (Dr. R. K. Poddar) in
the Chair.] i
DOCK WORKERS (REGULATION
OF EMPLOYMENT) AMENDMENT
BULL, 1987—Contd.

SHRI ARANGIL SREEDHARAN
(Kerala): Mr> Vice-Chairman, Sir, this ig a
simple Amendment Act. S0 I do not want to
elaborate very long. We get only very rare
occasions to support an Act brought forward
by a Government which is very incompetent.
I support this amendment because this
amendment wants to create  ome
accountability and responsibility in the
department as far as dock workers are
concerned. Sir, we are living in a country
where accountability is almost nil. Some
great thinker has said India is an effective
functioning anarchy. So, when I see , silve,
ray of hope that somebody is trying to bring
some accountability naturally I am
encouraged to support. And when I speak o,
thi; Bill I say that another act Of
accountability has taken place in this
country. With a high sense of duty and moral
accountability the Chief Minister of Karna-
taka has resigned and blazed a new tra®l in
the history of our political
I life. I hope by passing this Amending Act
this  Government  will take into
consideration, other aspects of the problem
of dock workers. I come from a State with a
long sea-face. We live with dock workers
and port workers. W, know their problems.
After 42 years of freedom there is a type of
caste system in ports. A distinction exists
between the workers who are under the Port
Trust and the workers who are under the
Dock Employees Board. The workers under
the Port Trust get salaries equivalent to the
salaries drawn by th, Central Government
employees. But the workers who are
working under the Docle Boards, get salaries
which are much less. Why should this
system be there? Why should there be two
yardsticks and two approaches to this whole
problem? They have to work on nteee.
rate system. In the modern society.



